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(d) the number of bank offical who  
have so far bveen punished for couupti in the 
distribution of money though lon melas? 

THE MINISTER OF £TATE IN THE 
MINISTRY OF/ FINANCE (SHRI 
JAUARDHAN POOJARI; (a) to (d) Reserve 
Bank of  India had conducted a study on 
credit camps. Government after examining  
the study report have decided  
that such camps should continue to be 
oragnised by banks but  in a    more syste mafic 
manner so as to effectivy kind of 
shortcomings that creep in afew cases. " The 
banks provide loans in accordance with 
Reserve Bank of India guidelines irrespective 
of tjie fact whether they! are disbursed W 
wedifc camps or otherwise. NQ separate 
monitor? ing 0f loans disbursed in credit camps 
is being done s take necessary corrective             
m easures -henever any stance of nol-
tfbservanee of Reserve  Bank of- India 
guidelines  comesto their notice. 

  
Private mutual funds to stabilise stock 

markets - 

646. SHRI     PARVATHANENI   'UP-! 
 ENfcRA: Will the PRIME    MINISTER 
be "pleased to state: "  

a) whether Government have consi 
dered' any proposal to allow private mu 
tual funds to operate in the stock mar 
kets on. the  same lines as financial insti 
tutions fop markets stabilisation;,  . 

(b) if so, the details thereof; and" 

(c) what other  measures are being taken 
by Goverment jn the task of achieving 
stability in- the stock markets? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND-
NATURAL GAS AND THE MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHM DUTT): (a) and (b) Unit 
Trust of India (UTI) has already set up a 
Mutual Fund in order to provide a channel °f 
investment for small investors, in order to 
widen the choice for  the investors, it has 
been decided that the State Bank of India 
should set up. a similar mutual fund. 

(c) Appropriate measures are initiated 
whenever "necessary for the smooth funched 
tioning of the Stock Excnanges. 

Aversion of Defence Research Establish, 
mentis  to   shore      the-  results  

647. SHRI   KAPIL  VERMA: 
SHRI MATI VEENA VERMA: 

Will the Minister of DEFENCE be 
pleased to state: 

(a) whether; t is a fact that the defence 
research establishments are averse to share 
the results of their research effort with the 
public sector undertakings; if so, what are; 
the reasons therefor; and 

(b) whether it is a  feet that the defence 
research organisations had, in  vertain case. 
supplied  their, research results, and 
specification to /private agencies 'abroad, if. 
"so what are* the  reason- there for  

' THE MINISTER OF STATE IN THE 
DEPARTMENT  OF DEFENCE Kg, 
SEARCH AND DEVELOPMENT IN THE 
MINISTRY OF DEFENCE (SHRI ARUN 
SINGH): (a) No, Sir. 

(b) DRDp provides only necessary 
rninimum lind. s. trictly unclassified infor 
mation where needed to agencies fromwhom 
they need components, Sub-syste- 
ns and systems n connection with pro  
grammes on hand. It is not possible to 
acquire relevant systems without giving 
some minimum details. Otherwise acquisi 
tion^ will become incoherent for the re 
quirements we have.  

Promotional avenues of staff in 
Doordarshan. 

648. SHRI CHATURANAN:, Ml- 
, SHRA: Will the Minister of INFOR-

MATION AND BROADCASTING be 
pleased to state: 

(a) what are the details of different 
categories of staff of Doordarshan 
and what are their promotional ave 
nues; 

(b) whether it is  a fact that. the 
   sound recordist/VCR     operators ~ are 

not being attached with   cameraman 


